FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF VIVAAN MULTISTRUCTURES LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor VIVAAN MULTISTRUCTURES
LIMITED
2. Date of incorporation of corporate debtor 01/10/2018
3. Authority under which corporate debtor is ROC - Mumbai
incorporated / registered
4. Corporate Identity No. / Limited Liability | U45309MH2018PLC315169
Identification No. of corporate debtor
5. Address of the registered office and principal | Office No.14, Suyojit Modern Point, CTS S
office (if any) of corporate debtor No. 6765, 6766, 6767,6768, Opp. Police
Parade Ground, Sharanpur Road, Nashik —
422 002
6. Insolvency commencement date in respect of | 13/02/2024
corporate debtor
7. Estimated date  of closure of insolvency | 11/08/2024
resolution process
8. | Name and registration number of the insolvency | CMA Harshad Shamkant Deshpande
professional acting as interim resolution | Registration No- IBBI/IPA-001/IP-P-
professional 00166/2017-18/10335
9. Address and e-mail of the interim resolution 403, Kumar Millennium, Shivatirtha Nagar
professional, as registered with the Board Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune - 411038.
Email Id: harshad de@hotmail.com
10. | Address and e-mail to be wused for| CMA Harshad Deshpande
correspondence with the interim resolution | 403, Kumar Millennium, Shivatirtha Nagar
professional Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune - 411038.
Email Id: cirp.vivaan@outlook.com
11. | Last date for submission of claims 27/02/2024
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in | Not Applicable
a class (Three names for each class)
14. (a) Relevant Forms and Weblink:
(b) Detaﬂs Of authorized representatives https://ibbi.gov.in/home/downloads
are available at: Physical Address: As mentioned against entry
no.10

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Vivaan Multistructures Limited on 13/02/2024.

The creditors of Vivaan Multistructures Limited are hereby called upon to submit their claims with
proof on or before 27/02/2024 to the interim resolution professional at the address mentioned against
entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
CMA Harshad Deshpande
Interim Resolution Professional of Vivaan Multistructures Limited
IBBI/IPA-001/IP-P-00166/2017-18/10335

Date - 15/02/2024 AFA No.: AA1/10335/02/211224/106686
Place - Pune Reg. Address: 403, Kumar Millennium, Shivatirtha Nagar Kaman,
Opp. Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Reg. Email ID: harshad de@hotmail.com
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Extension of date for Online application
In place of 29 Feb 2024 up to 1800 h read
as 10 Mar 2024 1800 h.

Height :-

For Boys -157 cm & For Girls 152 cm
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UTTARAKHAND CIVIL AVIATION DEVELOPMENT AUTHORITY

{Boan Helkdrome Dehradun, Zahastradhara Boad, P.O Kulhen Pincode- 248913 Tal

Lattar fio. J26UCADAReHomkund 2034
SHDHT TERM TiHDEH FQ

ELEC
. 2 i ROU
1. Dal:e of dwnluading 1Eﬂ|:‘er document

OF HELICOPTER SHUTTLE
OVINDGHAT-GHANGARIA
15022024 Tima 17:00 HRS

al uklenders.govin
2. Lasl date for submissaon of documants Z20H2024 Tima 15:00 HRS
physically at UGADA
3. Last Date for submissien of Tender FN 2034 Time 1400 HRS
4, Date of opening of Techrical Bid ZA0HE024 Time 15:00 HRS

5. Date of opereng of financial bids: - Shail be intmated laler by email i the

lechnically qualified biddars.
Formare dedails, please visi uktenders.gov.in / officiel website wew.ucada,in /
Uttarakhand Civl Aviafion Developmend Authority, Doon Helidrame, Mussoorie by
pass P.O- Kulhan, Dehradun, Uttarskhand 245012

Project Management Unit

(Mimisiry of Parts, 5h
Hoad Oifflce: A- 1=

F=5A JAIPUR DEVELOPMENT AUTHORITY

Eﬂ Inefira Clrele, Jawahar Lai Mehru Marg, Jalpur-302004
Moo LB (EE)IDA Gen. Store/Tent Arangemant/2024/D-50 Date : 14.02.2024

NOTICE INVITING BID

Online Bids are invited for "Tent Arrangement” up-to 05.03.2024 4l
6:00 PM. The estimated cost of work Is Rs. 4,00,00,000/- (Four Crores
Only). The last date for applying for Bid and making online payment on
JDA portal is 05.03.2024 by 6:00 PM. Details may be seen in the
Bidding Document available on www.sppp.rajasthan.gov.in,
wiww. e proc.rajasthan. gow.in and www. [da. rajasthan. gow.in.

LUBMN No.: JIDA23IZI5LB00TIE

To participate in the bid, bidder hasto be =-

1. Registered on JIDA website www.jda.rajasthan.gov.in for
participating in the Bid, the Bidder has to apply for the Bid and pay the
Bidding Document Fee, RISL Processing Fee and Bid Security Deposit,
Onlina onky.

2. Reglstered on e-Procurement Portal of Government of Rafasthan
wiww, eproc, rajasthan.gov.in for online e-Bid submission

Anj. Samwad/CIB0ET24 11130 Deputy Commissioner (Store)

Phone: 01202584004, Fau: 0120 34?4544 E-mail:-ve. lwal @nicin
Notice Inviting Tender - NIT

MIT for Falrway Malntenance on Quantity Based Dredging In Barh-
Digha [74km) stretch of National Waterway-1 (River Ganga)
Inland Walorways Authorty of India [TWAL a s@alulory body under fhe
Miriatry e Parts, Shipping and Walerways, Government of India, imvites
e-Bids from reputad eligile firms for “Fairway Maintenance on Quantity
Based Dradging in Barh=Digha (T4km) streich of National Waterway-1
[Rivar Gangaj”.
Last date for submission of e-bids Is upto 1500 hes, (I5T) on 14.03.2024,
For datads & furthar updates ploase visit WAL website "waw,iwad nicin’ and
e-procurement site httpsleprocure. gov inlaprocurs/app.

Date: 15.02 2024 Vica Chalrman & Projact Dirsctor (JMYP)
FORM A
PUBLIC ANNOUNCEMENT
{Under Refulation B of the Inschrndy and B plcy Banrt of Indis

{Insohvency Hesolution Process for Corporate Fersans) Aegulations, 2016)
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o SB Slate Bank of India [Rule 1] [Prietosl ofea gram of compoin. | 6766 mr::ﬂ &mﬁnﬁ;ﬂfm
Diule Main Branch POSSESSION NOTICE | Imchvency commoreEeT B | 35 000

I5h Krupd', Opn. Ol Parishad OMce, Dhae-42400¢ [For Immeasie Prapesty] respen o copee detrne -

‘Wieseas, the undersigned being the Authorized officer of the State Bank ol T -, ““: SLEVIN (e Roy e

India, under the Securiization and Reconsiruction of Financial Assels and | e Teame ara the mgrmion rumber of | CHIA Fivshan Snamian: Desrpanon

Enfoecerment of Security Interest Act. 2002 and in exercise of powers contemed | the irechasney prokemsional st 4 | Fsgietration Ne

under Section 13(12) read with Rule 2 of the Security Inlerast (Enforcemant) | Inegerems resckon, profoesona | BELFR 0] PP DOLG 2007810335

Aules, 2002 jsspad 2 Demand Mofice dated 18/11/2023 cafing wpan the
parrower (1) Shel Wishwanath Yana Sonawane (Borrower) and {2} Sml
Sangite Govind Suryawanshi (Borrawer) b repay the amount mentioned in the
notice being As. 22,009,579/ (Repees Twenly Two Lakhs Minety Mine
Thousand Five Hundred Seventy Nine Only) and interes! Irom 18/11/2023
within 60 days from the dats of receipt of the said netice.

The boemawer having fafed Lo repay the amaurd, natice is haraby givan ta
1he Borrower/Guarantar and the public in general that the undersigned kas taken
Possession of me progerty described heredn below = oexercise of pawers
carferred on himMhar under Section 13{4) of the said Act read with rule 8 of the
Said Rules on this 15th day of February of the year 2024,

The Barrower/Guarantor in parficulas and the public in general are haraby
cautioned nat o deal with the property and any deaiings wiil the properiy will be
subgect o e change of the 51t Bank of India lor 2n amaund of s, 22,00 579/~
[Rupees Twenly Two Lakhs Ninety Hine Thowsanmd Five Hundred Seventy Nine
Caby) and further interes? from 18/11/2023. costs, ete. therean,

Deseription of the immovable property
Praperty owned by: (1) Smt. Sangita Govird Suryawanshl wio Vistwanath Vana
Sonawana and (2) 3h. Vishwanath Vana Soaawane
Allthat part and parcel of the property consisting of Flat Mo, 03, Second Floor, P
M. 10, 5.Mo. 4171, CTS Mo, 1214, Pruthyiraj Apariment, Wadibhokar Road,
‘Walwadi, Tal & Disl, Dhule 424001 wiihin the registration sub-district Dhule and
desirict Ohuls,
Bounded: On the North by: Ad). FRat No.04, On the South by: Marginal Space
ant Roae, On the East by Marging! Space & P Ko 11, Onthe West by: Marginal
Spaca & P No.0g
Sd/- Authorised Dificer
Date: 15/02/2024 | Place: Dhula State Bank of Indiz

9, | Ak o e-mai of e et | 03, Furnar Miornasm. Shiversng Megsr RaTan,

| PESGiTon proessional, oS repsed COpp Krisna Hesgral, Prug Foed, Fothrod,
it Usde B Puisiz - 411038
Email it Farshed_do@hobmailoom
A0 Ak B sl A0 D Lesend oy WA Hashen Dosigondls
DomEsnonconon Wit the intoem 4, Furror Mldennum, Sharartha Mogar o
et profssional D Krtshna Hosgitad, Prud Road, Mothe s,
Pune- 411030
| | B ket cipvaedlon thooh.com
11 Lot e for submimsion of clairs O fOE A
12 Cheesaen of o, if &y, unider | Pt Appdcatia
e o) of mubrsection (6 of
maction 2, mcorsond By T i |
| remniution professional
13 fanrvws of Wechency Profssionsis. | Mt Apploninia
identfed oot as Authormsd
Repumseiatieg of cradn in A cass
. irl‘mrmhmuul

14 || vkt Fonms ang | Witk - it/ gy home downioacs
b4 Dot of enfaorize] represseriaines | Plosssd A - A mdrloved siaingt eoiry 10
e madahin At

Motice: &5 hereky ghen that the Mationol Company Low Trioural has onrdered the
commercement of § compople Echency rescluton process of Viaan Multistructures
Lt o 150252024,
Theiraditor of Wivaan Multletruchues Lim#ted o hansby Lallm.l upa =] :-';ﬂ.lﬂn‘l thik clakns
with) el on Or belone 37022024 10 tha inonim I innal &t thir sdd
mmniioned agninst enirg Ne. 0.
Tra financid craditons shak sybmit their cloims with peoaf by slecinonic moans aniy. All oonpr
credtors may submittne o alms with prood in persan, by post or by elecban o means.

of false or ol clalim shall atiract penaliles.
Datn - 1RO 2024
Place - Pune

By
A Harshad Deshpands

terterim Aosolution Professional of ¥ivmon Multistrectures
|BDLPA-DGLAAP-PDOLES 2718/ 10335 AFA Mo AALA0EIE/ 02/ 210204/ 106686
A Address 403 Kamar Milannium, Shivatistha Magsr Kaman, Dnp, Krshng Hosgeeal,
Paud Road, Fathnd, Pune - £11 03E Aeg- Emall 10; hashad_defhatmail com
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MAHARASHTAAANIMAL AND FISHERY SCIENCES UNIYVEREITY
i FUTALA LAKE ROAD, NAGPUR - 440 001 (WS}
Wil wwe,mafau.ln Enail; reglatear@mataa.in
Mo, MAFEUVEST-S/ADYVT/A 2234/
Dto: | 5024
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